
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,21st October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7099/2018 RUPA SAHU AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 8 ORS

MR. A GANGULY
MR. A DUTTA
MR. A DHANUKA

GA, ASSAM
SC, REVENUE

2 WP(C)/4663/2019 KISHORE DAS
            Versus
THE STATE OF ASSAM AND 9 ORS

MR. P N GOSWAMI
MR. I KALITA
MR. K P PATHAK
MR. R R Gogoi

SC, PNRD
GA, ASSAM

3 WP(C)/4736/2019
CAVT. NO.0671/2019

M/S. NISHIKA ROADLINES
            Versus
THE STATE OF ASSAM AND 9 ORS

MR S S DEY
MR. M NATH
MR. A BHATTACHARJEE
MR. D J KAPIL

GA, ASSAM
MR. R MAJUMDAR
MR. JUNM LASKAR
MR. K BORUAH
MR F KHAN
MS. A AHMED
MS D BARUAH
MS BISMITA BARMAN
SC, F C I
FOR CAVEATOR

4 WP(C)/4850/2019 MUKUT DEKA AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. S BORTHAKUR
MR. P K BORAH
MR. J ABBAS

GA, ASSAM
MR R SENSUA
MR S DAS
SC, PCB
SC, FOREST

5 WP(C)/4866/2019 ROBIN DAS AND 13 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. A SARMAH GA, ASSAM
SC, GAUHATI MUNICIPAL
CORPORATION (R-2)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
5) MS. S SARMA 03-10-2024 To 21-10-2024
6) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
7) MD. A J ATIA 21-10-2024 To 30-10-2024
8) MR. A K JAIN 08-10-2024 To 10-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010226172018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010157002019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160342019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010155872019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160982019


9) MD. H BHUYAN 11-10-2024 To 02-11-2024
10) MR. P SARMA 04-10-2024 To 16-11-2024
11) MR. O P BHATI 04-10-2024 To 16-11-2024
12) R C SANCHATI 21-10-2024 To 26-10-2024
13) MS. K YADAV 21-10-2024 To 10-12-2024
14) MR. R L YADAV 21-10-2024 To 10-12-2024
15) MRS A SAIKIA 09-10-2024 To 27-10-2024
16) MS N SAIKIA 21-10-2024 To 30-10-2024
17) MR. J SARMAH 21-10-2024 To 23-10-2024
18) MR H MAURYA 21-10-2024 To 20-11-2024
19) MR. A BHATTACHARYA 22-10-2024 To 28-10-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,21st October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/4061/2017 MANOJ DEKA
            Versus
THE STATE OF ASSAM AND 4 ORS

MS.M DEV
MS.N DEB
MS.P DEB

MS. N SHYAMAL (R4)
GA, ASSAM
MR. U K NAIR (R4)
MR. A CHETRY (R4)
MR A SHARMA (R4)
MR. M P SARMA (R4)

2 WP(C)/4967/2017 BALIKATIA GPSS LTD.
            Versus
THE STATE OF ASSAM and 8 ORS.

MR.B RAHMAN
MR.S CHOUDHURY

DR.B AHMED(R. 6 & 7.)
SC, CO-OP.
GA, ASSAMR. 1 to 5, 8 and
9.

3 WP(C)/7321/2017 M/S. SEEMA SWEETS
            Versus
THE STATE OF ASSAM and 3 ORS.

MR. G CHOUDHURY
MR. K K GOSWAMI
MS. A HUSSAIN
MR. A RAHMAN
MR. A BORUA

GA, ASSAM
MR. Y DOLOI (R- 3&4)
SC, J M B

4 WP(C)/7538/2018 RAJANI KANTA NATH
            Versus
THE STATE OF ASSAM AND 4 ORS.

MRS. P GOSWAMI
MRS N SAIKIA
MS. L BORGOHAIN

GA, ASSAM

5 WP(C)/4923/2022 ABDULLAH @ MD. ABDULLAH @
ABUULLAHA
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. M A SHEIKH
MR. M HOSSAIN
MS F INTAZ

SC, ELEM. EDU
GA, ASSAM
SC, SSA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
5) MS. S SARMA 03-10-2024 To 21-10-2024
6) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
7) MD. A J ATIA 21-10-2024 To 30-10-2024
8) MR. A K JAIN 08-10-2024 To 10-11-2024
9) MD. H BHUYAN 11-10-2024 To 02-11-2024
10) MR. P SARMA 04-10-2024 To 16-11-2024
11) MR. O P BHATI 04-10-2024 To 16-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010133962017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137792017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010052642017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010240052018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115382022


12) R C SANCHATI 21-10-2024 To 26-10-2024
13) MS. K YADAV 21-10-2024 To 10-12-2024
14) MR. R L YADAV 21-10-2024 To 10-12-2024
15) MRS A SAIKIA 09-10-2024 To 27-10-2024
16) MS N SAIKIA 21-10-2024 To 30-10-2024
17) MR. J SARMAH 21-10-2024 To 23-10-2024
18) MR H MAURYA 21-10-2024 To 20-11-2024
19) MR. A BHATTACHARYA 22-10-2024 To 28-10-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,21st October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7466/2018 NEELIMA RABHA
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. S C BISWAS
MR. R MAZUMDAR
MS. K L R YANTHAN
MS A DAS
MR R KARIM
MR. P S BISWAS
MS. D DUTTA

GA, ASSAM

2 WP(C)/3881/2019 AJANTA SARMA
            Versus
GAUHATI UNIVERSITY AND 3 ORS.

MR. B J TALUKDAR
MS. S KEMPRAI

MR. B SAHARIA
MR. U SARMA
SC, G U

3 WP(C)/330/2023 MUSFIKUR RAHMAN HAZARIKA
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. S BANIK
MR A RAZZAK

GA, ASSAM

4 WP(C)/1027/2023 SHRI LALIT SONOWAL
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. M SARMA
MR. M B U AHMED

SC, HIGHER EDU

5 WP(C)/1690/2023 JAKIR HUSSAIN AND 10 ORS
            Versus
THE UNION OF INDIA AND 52 ORS

MR. M U MONDAL
MD. I H KHAN
MR K ISLAM
MR A ALIM SK

SC, P AND R.D.
GA, ASSAM
MR. B DEKA (r-1)
DY.S.G.I.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
5) MS. S SARMA 03-10-2024 To 21-10-2024
6) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
7) MD. A J ATIA 21-10-2024 To 30-10-2024
8) MR. A K JAIN 08-10-2024 To 10-11-2024
9) MD. H BHUYAN 11-10-2024 To 02-11-2024
10) MR. P SARMA 04-10-2024 To 16-11-2024
11) MR. O P BHATI 04-10-2024 To 16-11-2024
12) R C SANCHATI 21-10-2024 To 26-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010239932018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010131562019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010042023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010031212023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061942023


13) MS. K YADAV 21-10-2024 To 10-12-2024
14) MR. R L YADAV 21-10-2024 To 10-12-2024
15) MRS A SAIKIA 09-10-2024 To 27-10-2024
16) MS N SAIKIA 21-10-2024 To 30-10-2024
17) MR. J SARMAH 21-10-2024 To 23-10-2024
18) MR H MAURYA 21-10-2024 To 20-11-2024
19) MR. A BHATTACHARYA 22-10-2024 To 28-10-2024
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